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li-j THE CENTSAL aDI'^'II NI 31 R ATIUE TRIBUMaL

-  PRINCI!^'ftL bench

OA 91S/96

Neu Delhi this the 27th day of February, 19f7.

Hon'ble Smt.Lakshmi Suamin ath an , flember (3;
Hoi^'ble Shri R.K. Ahooja, nember ( a)

Shri T,3. Nimbekar
s/o Shri Dhanna Ram
had been working as Senior Typist in
the O/O Ganl.Manager, N.R. Bairoda House,
N Bu Oelhi.
and resident of

Applic ant
C-6/2A3, Yamuna Uiha-r ,D8lhi-53 ■

(By p.dyocate Shri P,M«Ahlauat )
Vs.

Union of India through

1. The Ex.Officio Principal Secretary to the_
Gowt'.of India, Ministry of Railuays & Chairman,
Railway Board, Rail Bhauan, New Delhi.

2. T h"e G en er al M an ag er ,North er n R ai 1 uay,
Baroda House, New Delhi.

3. The Financial Adv/iser & Chief Accounts Officer,
Northern Railway, Baroda House, New Oelhi-1

.  ,,, Respondents
(By Advocate Shri R.L. Dhauan )

V

ORDER (oral)

(Hon'ble Smt.Lakshmi Swaminathan, Member (3)

H eard.

2, "Shri P.M.Ahlawat, learned counsel for the applicant

submits tfi'at his claim now is restricted to only payment of

18% interest on the pension amount which has now been

admitt edly paid to him by the respondents on 4.9.96. He clsim;s
' i

interest o" amount of pension from 1981 i.e. from the (

date of Railway Boardls let>.3r dated 6,2.1981 (Ann.A.2)

3^ ' y-0 have considered the pleadings and the submissic

made b-y the learned counsel for both the parties. U e note that

.,t-h8 applicant ̂himself has filed this OA on 2.5.96 and

thereafter the respondents have made the payments .of due

osnsion amount including gratuity by uhe order dated 4.9,96j
i

Taking into ac count, th er efor e, the facts and circumstances o1j
'  I

the Case, we diroct the r'^esoondsnt s to pay 12% interest on Ki
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pension .d ot. or ratUsI .enents oai. to ni. .o. tne Oeta o^
or this appUcation i.e. 2.5.96. till tHa data of actua

payrnQf^^* '

4. The abooe directions shall be complied uith by the
• •K-n t, nariod of tuo months from the date ofrespondents uithin a p

j  n ft 1 d fiisnosed of as abov/e,receipt of a copy of thia order. O.A. rs di=po.
n

No order as to costs.

'  (orat.Lakshmi 3oaminathan)
'  fM embar ( 3).

lamb ar ^ A) ,


